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CENTRAL AUMINISTRATIVE TRIBUNAL; ALLAHABAD BENCH

ALLLAHABAD |

Allahabad : Dated this 15th day of February, 2001

.4 ' Jriginal Application No,1478 of 1933
J CuRAM 2= | 1
Hon'ble PMr, Justice RRK Trivedi, V.C. ”
s " e Hun'ble Mr; S. Dayal, A.M. ',
Y L sri Appilal S/o Sri flunna Lal |

R/o 346, ARzadganj, Sipri Bazar,J)hansi,

i B, S

E o8 .. 2.  Sri Brij Lal S/o Sri Narain Dass
| E - R/o 175, Hasari Guwal Toli,Jlhansi,

R 3. Sri Maithalisaran S/o Ram Dayal Sharma 1
(LS R/o uutside Basdagaon,Gali,Jhansi, |

4, Sri Ramesh Chandra S/o Bangali,
: R/o Quarter Nu.411/7, Near STS Jhansi,

— e, i . il -

a5 ori Krishna Kumar S/o Mohan Latl
| R/o 32, Kachhiyana fulia No,9, Jhansi,
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|
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6. S1d Ra.tan Lal 5/{3 Kishanp Lal ' ' b

L e R/o 94, Lal Kurti Jbhansi.
- Fy e Sri Mahandra Singh S/c 5ri Shanker Lal ;

R/e 430/16, ﬂalluay Colony, Near STS Jﬁansi.

Walr, Lo, 8. Sri Veer singh S/o Ram Dayal,
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19. sri Shiv Kant S/o Bbudevy - i
R/o New Railway Culony, Gualior, |
20. sunder Singh S/o Bhuri Singh, :
R/o 19/8, Mohalla Schoulpura, Premnagar 'i
Jhansi,
21,  Kuldesp Awasthi S/o sri KN Awasthi, 4
R/o Tamsen Rouad, near lLoco Gwalior, ”
22, Shambhaji Rao S/0 Laxman Rao, l
; R/o Azad Nagaer, Mursr Cuwalior
f & 23, osuresh Kumar Rawat 5/0 Babu Lal Yadav 4
& i/o pU-Chhatuar, Lalitpur.
¥ 24, Uharmendra Kumar S/o Babu lLal Yadav
. R/o New Railway Colony, Gualior.
‘fi AT Chandra Kiran S/o Laxman Dass
'?1_ R/o New Railway Colony, Gualior,
e ] 26. Ram Charan 5/o0 Ram Dayal, |
R/o KL 1020, Rly Coluny Near Bima Hospitel,
Gualior,
27 . 8eni Singh fMexna S/o Kunji Lal Mexna 1
R/o Ganga Niwash Railway Colony, Gualior
28. [lahesh Bhargavs S/o KN Bhargava, ‘
R/o Azad Nagar, lMorar, Gualior {
29. Ram Gupa) Gupta, S/o Devi Ram - | |
) R/o lLaxman Talaiya Sindhe Ki Chhawni,Gualior, 1
30. Udaybhan Singh feen S/o Ram Ral Singh [eena
R/o New Railuay Colony, Tansen Road,Gualior, .
31. Rajendra Singh S/o0 Ram Dayal, - {
R/u lLaxmanpura, Gualior, 1
» 32, prabhudayal Rajpal S/o Ganeshi tal, _
" R/o 136, Gurdwara Nagar, Jhansi, e
rs . ) : .
" e 33, llani Bux 5/o0 Ibrahim Bux S R T}

e - ﬁ/u ustafa Quarter ngal Cantﬁ.
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34, Pooran Lal S/o Yad Ram, o AN
R/o 215, Kachhipura Agra qg%ﬁﬁgﬁ';”
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Ry o 35. Prem L&) S/o Ishwar %ﬁﬂ?ii*-* _ i i" :
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/o Janta U lony, neer fustafa Quarter,Agra Cant: B

A patar S/o A,peter, 8

R/o 117, Avash | as Colony, Nandanpura,lhansi,
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i Union of India through General ilenager,
Centra) Rly. Bombay V.T,
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25 Uivisicnal Railuay Manager (P)
Central Railway, Jhansi,

44 Sr.0.C.M.Central Railway, Jhansi,

(Srl orat&hant fathur, Hduucata)
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By Hon'bls ir, Justice RRK Trivedi, V.C.

¢ By this JA the applicants'have praysd for =z 1
direction to the respondents tu permit ths applicants |
and other members of surpilus steam staff to apply for

= ,
pramotion. i*bimilar controversy has already been

gdecided in Civil Appeal No.11863/1995 (ilahesh Chand

Bhargava and drs Vs, UUL & urs). In view of the afgresaid

"Q:i;f%ﬁhf ; % judgement of the Hon'ble Supreme Court the applicants
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% p . in this case are not entitied for relief. The application
& is accordingly rejected, There shall be na order as to |

custs, ' | , &
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